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Harshita Sharma <harshitasharma@chambersofrg.com>

SERVICE IN- O.A. 47/2019- SAGARDEEP SIRSAIKAR V/S GCZMA & ORS
1 message

Harshita Sharma <harshitasharma@chambersofrg.com> 17 January 2024 at 18:30
To: Aagney Sail <aagneysail@gmail.com>, "sirsaikarsagardeep@gmail.com" <sirsaikarsagardeep@gmail.com>,
reyazmama@hotmail.com, reyazmama@me.com

Dear Sir(s)

I am writing to you on behalf of the Respondent No. 1, GCZMA in the captioned matter.

In light of the directions passed by the Hon'ble NGT, Pune Bench vide order dated 11.09.2023,  please find attached
the Reply Affidavit along with the annexures  filed in the subject matter.

This is for your kind information and record. 

Regards
Harshita Sharma, Advocate
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Ruchira Gupta
Typewriter
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